
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM NruO NNUT,qCHAL PRADESH)

From

fo,

Sub:

Ref:-

Madam,

Civil vacation.

Your letter No. DJ(BN) 4180 dtd. 21.t7.2024

Smti Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Bobita Kshetry,
District & Sessions Judge,
Biswanath, Biswanath Chariali.

o.H wr- 2

Dated Guwahati, tne !

Yours faithfully,

s)l -
.R GI

With reference to the above, I am directed to inform you that your prayer forcivir vacation from 22.12.2024 to 31.12.202+, abnl with station reave permission,with 
-the 

officiat vehicre, at own cost, from the 
-evening 

of 2r,12.2024 ti, themorning ol O2,OL.2O2S, has been granted.

The next senior most Judiciar officer avairabre at the station sharr remain in-charge of your Court and Office in your absence.

11"

December,2024.

TA CE

Memo No.Hc.VII-34 1202Oll E3t - ilst2 lA, daCopy to: r or- rz- 24

1 The Principal Accountant General (A&E), Beltola, Guwahati for information.
The Project Manager. Gauhati High Court

JT. REGISTRAR (VIGILANCE) 
-

*'t-:


